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Title: The Speaker made reference to the passing away of Shri Brij Bhushan Tiwari, a member of the 6, 9th and 11th Lok
Sabhas.

MADAM SPEAKER: Hon. Members, I have to inform the House of the sad demise of our former colleague, Shri Brij Bhushan
Tiwari.

Shri Brij Bhushan Tiwari was a Member of the Sixth, Ninth and Eleventh Lok Sabhas representing the Khalilabad and
Domariyaganj Parliamentary Constituencies of Uttar Pradesh. He also represented the State of Uttar Pradesh in Rajya

Sabha from December, 2006 to July, 2010 and again from the 3 April, 2012 till his sad demise.

An active political and social worker, he took keen interest in upliftment and welfare of the downtrodden.

Shri Tiwari passed away on 25t April, 2012 at the age of 70 in Delhi.
We deeply mourn the loss of our friend and I am sure the House would join me in conveying our condolences to the
bereaved family.

The House may now stand in silence for a short while as a mark of respect to the memory of the departed.
11.01 hrs

The Members then stood in silence for a short while.

MADAM SPEAKER: Question Hour; Q. 301, Shrimati Sumitra Mahajan.
...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Madam Speaker, I have given notice for suspension of the Question
Hour....(Interruptions)

MADAM SPEAKER: I have received your notices; I have not accepted them. I will give you a chance in 'Zero Hour'. I will
give chance to everybody in 'Zero Hour'

...(Interruptions)
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€| (zrauren)
3re181 ARG = 31U sft 5 Swsw) YrorIcer actal difste; Nothing will go in record.
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MADAM SPEAKER: I have received the notices.
...(Interruptions)
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MADAM SPEAKER: Please sit down. What is all this going on everyday?
...(Interruptions)

SHRI YASHWANT SINHA (HAZARIBAGH): Madam, please permit a senior Member like Jaswant Singh j /to
speak....(Interruptions)

31EALT ABIGAT & YGIDIc] dcTol SifdIg,
€| (catron)

SHRI YASHWANT SINHA: He may be allowed to explain why he has given the notice. How will he explain it in 'Zero Hour'?
...(Interruptions) He should only do it now. ...(Interruptions)

MADAM SPEAKER: Immediately after Papers Laid, Jaswant Singh ji, I will be calling your name. Thank you so much.
...(Interruptions)

31eR18T ABIGAI = SRIdd Ris St #ft YeaTpIer o1 Aearet B2 38 3, RIST AR St 3y 8ft gestopIer o1 AFatrel HifSte 3l d6 15T
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31eR18T HBIGAT & RIS Sit, 31U d6 15T MU dgd al¥ss iR AFAIMOIA AT 3, PRI MU I5 S8 3T SIRY 3raR 3 diferesn) 3 do S
...(Interruptions)

MADAM SPEAKER: Please sit down.
...(Interruptions)

SHRI BASU DEB ACHARIA: Madam, it is not an ordinary issue....(Interruptions) He rarely demands for suspension of
Question Hour. It is such an important issue....(Interruptions) He should be allowed to raise this issue....(Interruptions)

MADAM SPEAKER: There are many hon. Members who have given notices and if we give chance to everybody, the
Question Hour will turn into 'Zero Hour'.

...(Interruptions)
3IERIST HABIGAT = 121 31U clloll A oI & b 3T YeaIdIel detol SifsIe| YooIblel B dlc AL Usel siRidd Ris St aiie s aft siuoft ard w&ay,
3€) (cuaemon)

SHRI BASU DEB ACHARIA: It is such an important issue and that is why we ask you to allow us to raise it. We have
already given a notice for Adjournment. ...(Interruptions)

MADAM SPEAKER: Yes, I know that but let the House run.
...(Interruptions)
SHRI BASU DEB ACHARIA: We do not generally give Notice...(Interruptions)

SHRI JASWANT SINGH (DARJEELING): Madam, what you say from the Chair is a direction. I have never done this in my
long political life. If I am persuaded to appeal to you to reconsider, it is only because we wish to make a submission to
underline the importance of the issue, this issue of the new and recent disclosures about the very sad continuing saga of
the Bofors scams....(Interruptions)

MADAM SPEAKER: 1t is all right.
...(Interruptions)
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MADAM SPEAKER: Please take your seat.
...(Interruptions)
31e181 ABIGA = JYRII SISl Sit, 31U 3IU6IT YD Yool Uiy
€| (caremrot )

SHRI BASU DEB ACHARIA: Why I am asking this question to raise in the Question Hour because this is not an ordinary
issue; it has been continuing for the last 25 years....(Interruptions)

31EAGT ABIGAT * TS Sit, 31U 91ieT 2l s 3 smuad! 9t Sfi s1raz 31 dictol @I il gofly 31U dgd afees AT &
€| (caeron)
MADAM SPEAKER: Let us take up the Question Hour.
...(Interruptions)

SHRI BASU DEB ACHARIA: Madam, for the last 25 years we have been demanding it. ...(Interruptions) This question was
raised a number of times. ...(Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions)* €/



